FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

JALDHAKA COLD STORAGE PRIVATE LIMITED OPERATING IN AGRO,
TRANSPORT AND LOGISTICS AT
AT WEST BENGAL

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN | M/S JALDHAKA COLD STORAGE |
& CIN/ LLP No. PRIVATE LIMITED. .
|
with PAN: AABCJ4185F & i
CIN: U45206WB1997PTC084940 !
|
2. Address of the registered office G.T. Road, Pandua Hooghly '
Pandua -712149, West Bengal
3. URL of website NA ]
4. Details of place where majority of fixed assets " GT Road. Pandua
are located Hooghly - 712149, West Bengal
S. Installed capacity of main products/ services NA N
6. Quantity and value of main products/ services | 4,89,90,895/- as péf the Balance Sheet of
sold-in last financial year FY 2024-2025
7. Number of employees/ workmen 0
8. Further details including last available financial | The same may be obtained_by
statements (with schedules) of two years, lists | emailing the undersigned, following
of creditors are available at URL: which it shall be provided by the RP
via email.
9. Eligibility for resolution applicants under | The same may be obtained by ]
section 25(2)(h) of the Code is available at | emailing the undersigned, following
URL: which it shall be provided by the RP
via email.
10. | Last date for receipt of expression of interest 16.06.2026 - 1
11. | Date of issue of provisional list of prospective | 26.06.2026 ,
resolution applicants |
12. | Last date for submission of objections to 01.07.2026 '
provisional list




13. | Date of issue of final list of prospective | 11.07.2026
resolution applicants

14, | Date of issue of information memorandum, | 16.07.2026
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. | Last date for submission of resolution plans 15.08.2026

16. | Process email id to submit Expression of | cirp.jcspvtltd2026/@omail.com
Interest

Note: The Cold Storage, Property, Plant and Equipment of the Corporate Debtor have already
been auctioned by the Secured Financial Creditor, namely UCO Bank, vide Auction Letter
dated 12.03.2025 in favour of M/s Jaldhaka Himgarh Private Limited (Purchaser).

Accordingly, the Resolution Professional is issuing the present Form G for inviting two
separate Expressions of Interest (“EOIs”): (i) one EOI in respect of the Corporate Debtor
excluding the Residential Flats and the aforesaid auctioned assets; and (ii) another EOI in
respect of the Residential Flats of the Corporate Debtor, in accordance with Regulation
36A(1A) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016.

It is further clarified that a single Prospective Resolution Applicant may submit EOIs for both
categories, or separate applicants may independently submit EOIs for either category, as the
case may be.

IBBI/TIPA-002/1P-N01331/2025-26/14570

AFA VALID UPTO 31.12.2026

Registered Address: Shahari, Parwalpur,

Nalanda, Bihar-803114

A-1/228, Basement, Safdarjung Enclave,

New Delhi-110029

For Jaldhaka Cold Storage Private Limited

Process Email: cirp.jespvtltd2026@gmail.com
Registered Email ID: ip.chandradeep2025@gmail.com

DATE: 01. 06. 2026
PLACE: NEW DELHI
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HOWRAH GASES LIMITED
CIN :L24111WB1985PLCO038480
Fega. Cffice: 1,Crooked Lane, Ground Floor,Room No.(5-2,
Folkata TOO065, West Bengal,
Mobile Mo, +91 9830024305

Email : howrahgasesitdi@gmail.com; Website :www. howrahgases.com
EXTRACT OF STATEMENT OF AURDITED FINANCIAL RESULTS FOR THE QUARTER

ASIAN TEA & EXPORTS LTD

CIN: L24219WB1987PLC041876
“Sikkim Commerce House”, 4/1, Middleton Street, Kolkata-700 071, India
Phones: (91-033) 4006-3601/3602, Fax: (91-033) 2280-3101 ; E-mail: cosec@asianteaexports.com ; Website: www.asianteaexports.com
EXTRACT OF STANDALONE & CONSOLIDATED AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 31ST MARCH, 2026
(Rs. in Lakhs except for Shares & EPS)

AND YEAR ENDED 315T MARCH 2026 Standalone Consolidated
T ; s Inlakis) SL. PARTICULARS Quarter Ended Yearto Date Quarter Ended Yearto Date
sl Particulars | Quarter Ende - Endgd NO.
f 31-03-26| 31-12-25| 31-03-25]31-03-26| 31-03-25| 31-03-26 | 31-12-25 | 31-03-25 | 31-03-26| 31-03-25
No bk el e ok Sl il Chncrinkiy Audited | Unaudited | Audited | Audited | Audited | Audited | Unaudited | Audited | Audited | Audited
026 2025 025 | 2026 3075 udite naudite udite udite udite udite naudite udite udite udite
Audited | Unaudited, Audited | Audited | Audited 1.] Total Income from Operations 1,954.33| 835.83 | 2284.02|5,452.20) 5,256.35| 2,502.15| 1,671.22| 2,373.78 | 7,007.10 | 5,565.73
1 | Total income fram i 2.| Net Profit/ (Loss) for the period(before Tax, Exceptional and Extraordinary ltems) 13.52 13.20 0.44 31.54 28.39 -30.99 -4.13 -106.83 64.65 64.95
2 Ef";"‘g%%ﬂt—&“ —— b SR el R e, 3.| Net Profit/ (Loss) for the period before tax(after Exceptional and Extraordinary Items) 1352 | 1320 | 044 | 3154 | 2839 | -3099 | -413 | -106.83 | 64.65 | 64.95
Fh:fi 3 d‘?:h'l Efér;f';i é’; centiasl 4| Net Profit/(Loss) for the period after tax(after Tax, Exceptional and Extraordinary ltems) 1002 | 1116 | -343 | 2754 | 17.89 | -3580 | 629 | -11482 | 57.16 | 4997
ol .E.'I:I-.'Ej{l.:!r._Ex"."'?r.l:’_"-.-'é'-rj:,'_tEﬁmﬁl IUE:,_rﬂ,"T:IJ 44,36 |2 1ﬁd§1.l[j].?_ BON (167 5.| Total Comprehensive Income For the period 10.53 10.95 -2.82 28.94 19.04 -35.28 -6.08 -114.51 58.57 51.12
3 | Met Profit / {Loss) for the | 6.| Equity Share Capital (Face Value Rs.10/-) 2,494.18| 2,494.18 | 2494.1812,494.182,494.18 | 2,494.18 | 2,494.18 | 2,494.18 |2,494.18 | 2,494.18
period 1_:r-[!1|::re tax (after 7.| Reserves excluding revaluation reserves as shown in the Balance Sheet of Previous year. - - - - - - - - - -
Excepticnal andior il I 8.| Earning Per Share (of Rs.10/- each) Basic & Diluted
Exl:raun:‘l.lnar\r iams] (157.03) 44,36 {{d1.43) |{117.60) (21.67) 1) Basic: 0.04 0.04 0.01 0.11 0.07 2003 056 0.23 024
4 | Nat Prafit / (Loss) for the o
period after tax (after 2) Diluted: 0.04 0.04 -0.01 0.11 0.07 -0.03 -0.56 0.23 0.24
Exceptional andor NOTES:
] I
5 %T;{EI“EFEI;:E;‘II;EJE income 1150.58)_44.% (_412-5}_.1121.55;_@1 82) The above information has been extracted from the detailed Standalone and Consolidated Audited Financial Results for the quarter and year ended . L
for the period/ (Loss) 31st March, 2026 which have been reviewed by the Audit Committee, approved by the Board of Directors and filed with the Stock Exchange under For Asian Tea & Exports lelst:ﬂ
{C'IJ;'I'IF'I'iEinQ FI‘I'Dfil:-' (Loss) for Regulation 33 of the SEBI (Listing Obl.igations and Disclosure’ Requir.ements) Regulations, 2015. The full format of the said Financial Results are Place: Kolkata Hariram Garg
the periad{afier tax) and other available on the Stock Exchange website and on the Company’s website. Date: 30.05.2026 Managing Director

comprahansive Incomea

aftar tax})

Equity Share Capital

Oiher Equitylexcluding

Bavaluation Beserva)

Eamings Per. Share (before |

and after exiraordmary items)|

(ot annualisad)

- Basic & Dilutad(Rs.)

Hotes:

1) The above Audiled financial resulls weare reviewad by tha Audit
ommittee and have been approved by the Board of directors: at their
respective meetings held on 30th May, 2026,

21 The Above s an axtract of the detailed format of AnnualFinancial results
has been filled with the Stock Excahange under Regulation 33 of SEBI|
LODR) Regulations, 2015

(230.85) 44.36 [462.02 |[200.42) 481.78
320.00 320.00 [320.00 | 320.00{ 320.00

~J{ T
|

S

@‘JA! BALAJI INDUSTRIES LIMITED
CIN: LZ7102WB1989PLCOASTSS
Registered Office: 5, Bentinck Street, Kolkata - 700 001

Phone: (033) 2248-9808, Fax; (033) 2243-0021

Email: jaibalajiif@iaibalajigroup.com, Wabsita: www. jaibalajigroup.com
AUDITED FINANCIAL RESULTS FOR THE QUARTER AND
¥YEAR ENDED 31ST MARCH, 2026

The Audited Financial Results of the Company for the gquarter and vear
ended 31st March, 2026, approved by the Board of Directors at their
meeting held on 30th May, 2026, along with the Auditor's Repor therson as
filed with the Stock Exchanges under Regulations 33 of the SEBI (Listing
Diofigations & Disclosure Requirements) Regulations, 2015, are available

Linde India Limited

CIN L40200WB1935PLCODB184

Regd. Office Oxygen House, P43 Taratala Road, Kolkata 700 088, India
Phone +91 33 6602 1600, Fax +91 33 2401 4206
contact.lg.in@linde.com

- |6248. 16 B44a .54

il

I _(750) 1.39] 14494 (6.26)

|||||||||

Making our world moce productive

Extract of Consolidated Financial Results for the quarter & year ended 31 March 2026

(% Million)

31 The Financial results along with Limited Review Heport, have
been posted on the Company website at hilpz/howrahgases_com J
H_Financial aspx and can be accessed by scanning the QR Code.

@ Onbehalf of the Board of Directars

For HOWRAH GASES LIMITED
Sdi-Suresh Kumar Agrawal

on the Stock Exchanges websiles (www.bseindla.com &
www.nseindia.com), the Company's website (https Jjaibalajigroup.com/
financial-results/) and can also be accessad by scanning the following
Quick Response Code.

Particulars

Three months
ended

31 March
2026

Three months
ended

31 December
2025

Three months
ended

31 March
2025

Year
ended
31 March
2026

Year
ended

31 March
2025

Place : Hﬂlkiﬂla Maraging Director (Unaudited) (Unaudited) (Unaudited) (Audited) (Audited)
Data * 30th May, 2026 DIN No. D0587623 _
Revenue from aperations (A 5,143.33 7.070.34 5,9218.75 £253,306.40 £4,853.76
P
Other income (B) 59.30 44.41 129.63 182.40 678.39
Total income (A+B) 6,202.63 7.054.75 6,048.38 25,488.80 25,532.15
Net Profit for the period ( before Tax,
FOR JAI BALAJI INDUSTRIES LIMITED Exceptional and /or Extraordinary items) 1,160.23 2,448.35 1,612.83 7,334,975 6,135.04
Sdi- Net Profit for the period belore tax
DANTA VYAPAR KENDRA LTD. :
" CIN: L51226WB1982PLCO35467 (Whole _tiEl;f;‘g’;'r;:i‘;f'; (alter Exceptional and/or Extraordinary items) 1,160.23 2,448.35 1,612.83 7.334.75 6,135.04
H_?:;:g?ﬂ ﬂ?&“ﬂ%ﬁg ',lﬂill:!ﬁ_gd LFTnf.dGrF‘l::nd E;mirﬂﬁqngin]%%ﬁgé%] Place: Kolkata Chief Financial ﬂmEEl‘:l Net Profit for the |'_|r_l[||;||:j after tax
E ‘3 ; o MYES ngal, India; ﬂ!‘l I": o. : Date ; 30th May, 2026 (DIM : DOD36339) { i d d i 74 1t 1 4 AR 4
-mail: dantavyapar@hotmail.com  Website: www.dantavyapar.com {alter Exceptional and /or Extraordinary items) 774.46 233,25 J84.12 5,489.65 4. 548.45
EXTRACT OF STATEMENT OF AUDITED STANDALONE FINANCIAL RESULTS Total Comprehensive Income for the period
FOR THE QUARTER AND YEAR ENDED 315T MARCH 2026
(Al amount in thousands of Rupees unless otherwlise stated) lfﬂ'l'ﬂl'l'rlhll'lq Profit for the F‘L‘Flﬂﬂ (after 1":“]
i 3 v a2 . ’ T8, 5
=T m“;’?i‘:'ﬁ;‘;‘iﬁ' i ::21, E?E'-Eiuz APEX TRADERS & EXPORTERS LIMITED and Other Comprehensive Income {after tax)) 1,922.00 1,187.96 5478.13 4,533.45
! {Audited) [[In-hudied) | {Audited) | {Audited) | Audite d]ﬁ CIN MO :L51909WB1980PLC033173 Equity share capital
T [Totel income from Hegistered Office : Poddar Point, 10th Floor, 113, Park Street, Kolkata - 700016 (Face value T 10 each) 852.84 g852.84 852.84 B852.84
2 | Nat Profit / (Loss) for the il ol it s b as per Balance Sheet of
ariod [balors ax, 5
Emep*.:'nnal and | or Fg;ﬁ-[HEEHmEEHT::nDﬁﬂEEﬂEg:ﬂ:;;ﬁ:”-;:“ previous accounting year 41,812.63 37,346.60
Extraordinary items) 112831 140151 | 1710522 | 504145 | 22702.9% : (Rs. In Lakhs) Eamnings per share of ¥ 10 each

3 | Mat Profit  {Loss ] for the 5 5 ; A
period before iatj-:aﬂﬁr a ..o VR AL S (before extraordinary items)
Exceptional and / ar No. PARTICULARS F103.2008 | 31,1 2.2025 | 37030025 ) 31.03.2006 | 31.05.2025 Basic and diluted (¥)
Extraordinary ilams) MZB31| 140151 | 1710522 | 504145 | 22m0age| | hudited | Unsudited | Unaudited | Audited | Asdited - : Fl—

4 | Net Profit / (Loss) for the 1| Tolal Income from Ciperations 03| oar| os | s 1 SUEINTIS S ST Ut N T )
pariod after tax (after (alter extraordinary items)

Exceptional and | or & | Hat Pt oss) for e pliee Basic and diluted (%) 23.33
Ewirpondinary ilems) B53.00 04878 | 1257343 3655408 | 1676235 (bafare Tax and Exceptional ilems) -1.05 0881 <147 447 -1 - ;

5 | Total Comprehensive. 3| Met ProfitLoss} for the periad K tandal inf : :
e before tax (after excepbional fems) | 062 | 095 5845 | 44| 5551 £y slandalone information (¥ Million)
Profit / {Loss} far the 4 | Net Profit{Loss) for the period Three months | Three months | Three months Year Year
period (afer rﬁnb and after tax (aftar axceptional fems) P62 | 085 5845 | -4p4| 5551 ended ended ended ended ended
abner COMEBrengnsye ; ¥
kbl kit sssos| 104878 | 71107 48| 141595 | 7520606 | | §| Total Other Comprehensive Particulars 31 March | 31 December 31 March 31 March 31 March

[ t { ) )

E E'Tl.l"lﬁ' Eﬂfl."E! {:ﬁpﬂﬁl 4?£59 E}(] 4?453 E":"-' 4?45‘:4. 'E".':' dTiﬁEl.E[.l 41.159&:} Income FIZH' iha I.'Erll:l{l -6 <0495 .45 —'-'l'n.i"!l L | 1{]16 1[’15 ?015 ?u]ﬁ ?{.15

7 | Giher Equity (exciuding & | Paid-up Equity Share Capital a000 | 2000| 2000 | 2000|2000 (Unaudited) |  (Unaudited) |  (Unaudited) (Audited) (Audited)
Revaluation Reserve) — - - - #| Earminas Par Sh { . » . & - &

ngs Par Shara (EPS) Revenue from operations (A) 6,143.33 7,010.34 591875 25,306.40 24.853.76

8 |Eamings Per Share .

(beface and after e WO Vi e Other income (B) 59,30 534,61 129.63 672.60 678.39
axiraordinary ilams) Bagi & Diluled bedpra Exceptions!

(not annualisad) : | ltems & Tax 053 | -D4B| 059 | 224| 206 Total income (A+8) 0,404.63 7,544.95 6,048.38 25,979.00 25,532.15
Basic & Diwed[Ra:) 012 0.2 265 0,75 351 Basi: & Diluted aker Exoeotional Net Profit for the |'.IE'[|I]iJ helore tax

:‘;’!rﬁ’ahwenmmﬁnamﬁl e s e e |berns & Tax f51 | 048] 2923 202 27 {alter Exceptional and /or Extraordinary items) 1,153.99 2,431.00 1,607.73 7,270.10 6,064.72
e AL S T L b | b Net Profit for the period after tax

3 The above Is,sn sxiract o the delaled formiat of. Financial ssidis as besngiea| | 1- Thesbovels anextract of te deballed formet of Finencial Reslls for the quarter and yoer {after Exceptional and /or Extraordinary items) 851.96 1,915.90 1,179.02 5,508.74 4,478.13
with the Stock Excahange under Regulation 33 of SEBI{ LODR) Requlations, 2015 endad 3151 March, 2026 filed with the Siock Exchangas under Regulaton 3% of ta SEBI
and available on Company’s website hitps:fidantavyapar.com/ {Listing Obkgations and Disclesune Requirements) Regulations, 2015, The full format of ’

% I,hiﬂ"aﬁcﬁﬂ'qfﬁﬂ? ?;Dr;rgaw'thgﬁ:ﬁqu:;ﬂ%hff "&ﬁ?&;;ﬁ“ Gompany standalone Financial Results for the quarter and year ended on 315t March, 2026 are Notes:

ehsile a WMidantavyapar, rvi n m b ;i ] 3T : 3 ; :
On behaif of the Board of Difectars available on stock exchange wabsite {www.cse-indla.com| and ihe company’s website 1.  The above financial results were reviewed by the Audit Committee and approved by the Board of Directors of the Company at their
For DANTA VYAPAR KENDRA LIMITED 2 The above inancia! resufts for the quaner and vear ended 315t March, 2026 hava baan respective meetings held on 201h May 2026 and 10th May 2026

R Ekta A raid;-l reviewad by the Audit Cammitiee and approved by the Beard of Direchars at the maelings :

Date - 30th May, 2024 (Managing Director,DIN No. mﬁgnﬂ hedd on May Fth, 2026 The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under Requlation 33 of
the SEBI (Listing Obligations and Disclosure Requirements) Requlations, 2015. The full format of the Quarterly Financial Results
are available on the stock exchange websites, www.nseindia.com and www.bseindia.com and on the Company's websile

By Order of the Board of Directors www lindeindia.in
il Zill .
Piaca: Kalkata Metiubul Jemil ”DT:::: For and on behalf of the Board of Directors
Date: May 30, 2026 OHN: 01004409 Milan Sadhukhan

30 May 2026
Bengaluru

Managing Director
DIN: 03082335

THE SCOTTISH ASSAM (INDIA) LIMITED

Regd. Off: 1, Crooked Lane, Kelkata -700 069
Website: www.scottishassam.com, E-mail: scottishassamcompliance@gmail.com
CIN:LO1132WB1977PLCO31175

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

Extract of Audited Financial Results for the Quarter and Year ended 315t March, 2026 AR LHE N JALDHAKA COLD STORAGE PRIVATE LIMITED
I, Particulars Quarter ended Financial Year Ended ~ OPERATING IN AGRO, TRANSPORT AND LOGISTICS AT AT WEST BENGAL STRESSED ASSETS MANAGEMENT BRANCH II, KOLKATA 21 lwa g [a] ]
No. 31.03.2026 | 31.12.2025 | 31.03.2025 | 31.03.2026 | 31.03.2025 |_hrzd|}[ 51:.:I:--r|:-;|;1:a*.|-5r! (1) of requiation 364 n:nr_ the Insalvency B.F:Ij Bankruptcy Board ‘Jeevandeep Building’, 10th Floor, 1, Middleton Street, Kolkata - T00071 NOTICE
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) E-mail: sbi.18192@sbi.co.in
(Audited) |(Unaudited)| (Audited) | (Audited) | (Audited) - - _ e ke i —
O Ee— 3 T p— TR TR T RELEVANT PARTICULARS Authorised s Details : Name: Suresh Ghandra Panda, e-mail 1D : sbi.15192(@s01.co.n, Mobile: o8 10562803/ 96747B0460
P : : : e : e — 1. [Name of the corporate debfor along with | M!S JALDHAKA COLD STORAGE Appendix — IV-A
2 | Net Profit / (Loss) for the pericd (1,068.12) 11879 [612:35) 1775 1,232.63 PAN & CIN/ LLP No PRIVATE LIMITED. [See Proviso to Rule 8(6) & 9(1
{before Tax, Exceptional and/or Extraordinary items) with PAN: AABCJ4185F & — Eﬂ;tﬁE Hﬂ;{ﬁf EQ&E&J};E EEEF Hl‘ﬂMU'."MdEhIFE PRQF!;EE.‘I"!FEE A -
T . M- =ALCLion aald = o mava sels under the uritisation and Reconstruction of Financial Assets and Enforcement
3 | Net Profit / (Loss) for the period before tax (1,058.12) 118.79 (612.35) 75 18163 Y — Gl LISSODNEBTT TR0 of Securlty Interest Act, 2002 read with pmﬁn to Rule 8{8) & 9(1) of the Security Interest (Enforcement) Rules, 2002,
; 7 il g gss af the registered office =.T. Rosd, Pandua Hooghly
__|after Exceptional and/or Extraordinary items| — o . I Pandua -712149, West Bengal DATE & TIME OF E-AUCTION : DATE : 19.06.2026
4 | Net Prafit / {Loss} for the period after tax (316,91 10758 (422.05) 0929 679.71 1 |URL of websitn NA TIME : 10.00 A.M. TO 4.00 P.M. WITH UNLIMITED EXTENSIONS OF 10 MINUTES FOR EACH BID.

[after Em:gptinnal andor E:ﬂﬁaﬂfdl-ﬂﬂ_i'[ﬂflﬂ] 4 Matica is hereby given to the public in gensral and in particutar to the Borrower(s) and Guaranios]s) that the below described

B A P G s S e, S ] WPt - B

Detals of place where majority of fied T Road, Pandua

S ————————

5 [Total Comprehensive Income for the period 88134 108,43 (434,35 741 033,14 assels ana lncated Hooghly - 712149, Wes! Bengal STTiOVALle (MOparty morggRkhErc L0 A Seoufid Cracior D ENIPIER! E GRshiaon f which s desn en by the
I{urmprisi::;E Profit/ (Loss) for the neriF:n (after tau) . = S {lristalisd capacih'of maln products seivices NA. . : A haleres thara 1 bacte oo 19062038, 1rErEﬂwﬂ?u?r;gl.mﬁ.ﬂﬁ?ﬁgﬁnu:;;ﬂsa‘:gm;ﬁﬁ S Lakn Fnr':; Foutr
and Cither Comprehensive Income fafier tax] 8.} Quantity and value of main productsf 4,8,90,8951- a5 per the Balance Shoet of Thousands Five Hundred Sixty Two & Paisa Twenty Seven Only) as on 31.05.2013 and furiherinterest, charges, costelr. fherson

: : : ___|senvices sold in last financial year FY 2024-205 from 01.06.2013 due (o the secured credibor from the Borrower MIS. SALASAR ISPAT LTD having its Reaislared Office at P-

6 |Paid up Equity Share Capital £0.00 80.00 80.00 80.00 80,00 7. [Numker of employees/ workmen 0 70, CIT Road, Scheme- VI M, Kolkata - T00054 and Personal Guarantors (1) Srl Anand Kumar Agarwal residing at E/M -6/

_ - ile r |l H li e -5 15 o0 5 pEI'EI'I'IE'I'I . e r i 8%, JYangra; oaguinagtl, ma T . A} ST SYUS mwal resicng
7 |Other Eqult 203606 YT 8. |Further detalls mcluding last vailabie The same may be obtamed by emaiiing Block - B, 15t Floor Akash A t, Near North View, J Baguihati, Kalkata - TO0059, (i) Sri Ayush Agarwal residi

at P-F0 CIT Road, Scheme - V| M, Kolkata - 700054, (ill) Nikunj Bothra residing at 2871 Shakespears Saranl Flat #36, 3rd
Floor, Ganga Jamuna Building, Kolkata 700017, Corporate Guarantars [iv) Mis. Trishakti Mineral Development Pvi, Lid.,
(V] SAV Staal Pvt. Ltd. and (vi} Astonish Financers Pvt. Lid. having Regeierad Cifice at P-70, CIT Road, Schema-vi M
Folkata - TOO054,

Date & Time of Property Inspection ; Date ; 12,06,2026 Time : 11.00 a.m, Te 3,00 p.m,

financial statements (with schedules) of teo (the undersigned, following which it
years, lists of credilars ars avallable al URL: [shall be provided by the RP via emall.

. | Eligibdity for resalution applicants under The same may be obtained by amailing
sechion 25{2)(h) of the Code is availsble &l |the undersigned, following which it

[As per balance sheet of previous accounting year|

ks Lt il TR RS, LU A e e LT

§ |Eamings Per Share 3
{for continuing and discontinued operations

- not annualized™ for the quarter period URL: shall be provided by the RP via email. _
1. Basic (114.61)° s | (s %16 | 12247 || |[10]es! e for receipt o expression of mterest] 16.06.2025 O S—
. = o i = . 5 = e arum Brie arnast Monay
:'I-- DIlIJEE’d: :-I-M_El-l]n ]3_454 [EE?E]* zﬁ.lﬁ 'Fl?ﬁ?' H Ezl:pifiﬁe?uwnﬁ;“ﬁ?;w;ﬁ;{ 26062026 DEE{'-nﬂhﬂn I:lf FrﬂpEI"tIEE Resarve Price Deposit (EMD)
1) The above results have been reviewed by the Audit Committee and approved by the Board of directors at its meeting | | |12 |Last date for submission of abjectionsto |01.07.2026 01, | COimacis Pulding ot Gebaiiia DET'"L';;”;:;?, Bﬁfﬂﬁﬁf"fﬂ Sl
held on 30th May, 2026. The Statutory Auditors of the Company have audited the results. = FD*_“I“S"I"f"“: e T TN 2347 2208,2538 and 2240, Mouza Krishanpur. P.S.. Chanditala. Dist. | R 1:22.00,000.00 | Rs. 12,20,000.00)
2] The company is primarily engaged in the business of cultivation, manufacture and sale of tea and is managed : r&:;ji;-gfﬁp:l-i;:f.l::s LS o Hooghly. Total area 3345.12 sqft. Gift Deed No. 2072/2011 regd. In officeaf |__ e
ﬂrgﬂnFEEtiﬂﬂEHy a5 a SiﬂgI-E UH[[. AE[GI’diI’Igl}'I. ‘_i.EI;II'I'I:EI'IE rl-'_'pﬂﬁiﬂq I ri_‘-qHII'Eﬂ h}' |I'I{:|- ||!|5 -H:IS "'DPE[-EH“? ng mEntS'r is T DB.IE Df ﬁﬁmg! In{mmn mammmd”m -1E w WEE AH-“H—"', Kalkala in tha Mame of Anand Humﬂr Aﬂar‘ﬂ'a'- E".: incrmeent Amouwnd : Bz, 4 |:||,|,El:||,| |: :l
not &ppli[ﬂhtE- S el A e N rEEI:Hulll:llr- T p2. |Commercial Building at First floor having Block A-and B in tha Building
- : named as DOLPHIN TOWER situated at JL Mo 100, LR Dag Na:112(P), LR

plans o prosoective resolulion aoplicants
Last dalie for submission of resalulion pans

3) The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under
Requlation 33 of the SEBI {Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of 15, 15.08.2026
Financial Results for the Quarter and Year ended 315t March, 2026 are available on the Stock Exchange website | || 16: |Process email i to subwrit Expression of | cirp jespwiitd2026@gmail.com
{(www.cse-india.com) and Company website (wwwi.scottishassam.com). ) [k L . — 03,
4) The figures for the quarter ended 315t March, 2026 and 315t March, 2025 are the balancing figures between audited EE-Er E[:';ﬁﬂdsiﬂfsFﬁ;ﬂ”:glﬁ'cﬂg;mjgfﬁz’gE;,ﬁgj‘ﬂﬁﬁﬂ';:; fﬁﬂﬁ:;
figures in respects of the full financial year ended 315t March, 2026 and 31st March, 2025 and the published yearto | | fvourofMs Jaidhaka Himgar Privae Limited (Purchaser). ) o
date figures up to the third quarter ended 315t December, 2025 and 315t December, 2024 respectively, hecordngly. the Resoluion Professional is lssuing the presenl Form G for inviling two separale
51 On November 21, 2025, the Government of India notified the four Labour Codes, namely the Code on Wages, 2019, ﬁfﬂﬁ‘?:::_";:rf';‘“-f;"Eﬁl’;,;';fj'-“:f iﬂ;rﬁﬁﬂ:égﬂ?ﬂ Efmzﬂﬁd'i?'gg: s
Industrial Refations Code, 2020, Code on Social Security, 2020 and Occupational Safety, Health and Working Conditions mr:t,'m'ﬁ;;mf;” sy “ﬁ'hefftéw;l;'m?ﬁ;j._'m ihe F;;ﬁ.;ﬂq. :m&;a,ﬁw s
Code, 2020, consolidating 29 existing labour laws, The management has complied with the applicable provisions of | | india{insclvancy Resclusion Pracess far Carporate Persans) Requlsions, 2016,
the aforesaid Labour Codes and accordingly recognised a past service cost impact of $6.54 Lakhs in the gratuity
valuation, which has been accounted for in the financial statements,

Khatian Mo 2237,2238.2230 and 2240, Mouza; Krishanpur, P3.: Chanditala, | Rs. 3,91,00,000.00 | Rs. 38,10,000.00
Dist; Hooghly, Total area 9964 18 sgft, Gift Deed No. 20672011, 2068/2011

regd, Inoffice of ARA-II, Kolkata in the Name of Anand Kumar Agarwal.

Bid increment Amownt ; Rs. 1,00, 000,00

Afl the piece and parcel of land messuring an area af 1,703 acres akong with
double storied structune measuring 1526 sgit along with a title shed measuring
10395 sqft, another fitle shed measuring 2700 agft ‘and another fitle shed
measuring 300s5g1, situated under Mewsa - Alamgunj, J.L Mo.- 31, B.5. Dag
Mo~ 69, comesponding L.R. Dag MNo.- 219. RS & LR, Khatian No
BI6217.918,918,920 & 921, Premisas Mo, TOM24, Alamgunj Mahalla, within
local limdts of Burdwan Municlipality, Ward Mo 22, PS5 Burdwan, Dist.- Purba Rs. 6,70,00,000.00
Bardhaman. Deed Mo - 02514 ofthe yvear 2012, The property stands in the nams
of the Corporate Guarantar:-Trishakti Minerals Developers Private Limited.
The property butted and bound by as follows:- COn the Nodh: Cther Land, On
the South: Other Land, On the East: Cither Land, On the West: Other Land.

Rs. 67,00,000,000

It is further clarified Bhek a sngle Prospective Resolution Applicant may submit EQIs for bofh categones
or sEparate appdcants may ndependently subimd EOkS Tor alther caleqory, a3 e cage may b, Sl

1,00, 000.04

Bid increment Amound : Hs.

Encumbrance datails il amy! Unknawn 1o secwrad creditor,

6) The Board of Directors have recommended dividend @ Rs. 8,00 Per share for the year 2025 - 2026 which is subject to mi';'r‘;’l“:rzam"“"m;'f;;: e e S R S S R T
; z ajFor detalled terms & co onsg of the sale, pleagse refer Lo the link provided In State Bank of India, the
Eppm'ﬂl’ of the shareholders at the EnsLing Annual General MEHI”Q' IBBKIPA-DGEP-NO 331202 5-26 1457 secured Creditors website www.shi.co.in and specific link creéated for the particular e-Auction ;

hitps TBAANKNET, com
b} Intending bidder's should transfer his EMD amount by means of challan generated an his bidder aceount
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AFA VALID UPTO 31.12.2026
Rugistered Address; Shahari, Parwalpur, Nalanda, Bivar-803114
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For on behalf of the Board of Directors
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